21.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 37

DIVISION BENCH - II

HON'BLE MR. JUSTICE VIBHU BAKHRU
HON’'BLE MR. JUSTICE TEJAS KARIA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT,
MS .MRIDULA SHARMA (PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU]

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

CLICK HERE TO JOIN VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?

cmmridulasharma.dhc@gov.in

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME  OTHER INFORMATION

FOR ADMISSION

70 RFA(COMM)-78/2025 M/S FIRE IMMUNE PRIYANKA PUGLANI
CM APPL. 7315/2025 SYSTEMS
CM APPL. 7316/2025 V/s M/S ELESCO TRADERS

PVT.LTD

OTHER DETAILS OF ADVOCATES:

COURT NO. 21
HON'BLE MR.JUSTICE VIKAS MAHAJAN

CORRIGENDUM

*** THE DATE FIXED NOTE WITH REGARD TO CM. APPLN. 16730/2025 MAY BE CORRECTLY READ AS UNDER:

NOTE: CM. APPLN. 16730/2025 SHALL BE TAKEN UP ALONGWITH W.P. (C) 384/2025 LISTED AT

ITEM NO. 62.


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
mailto:cmmridulasharma.dhc@gov.in

21.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

*** CM. APPLN. 16463/2025 SHALL BE TAKEN UP ALONGWITH W.P. ( C) 10241/2019 ALREADY

LISTED AT ITEM NO. 04.



21.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 28
HON'BLE MR.JUSTICE AMIT SHARMA

DELETION NOTE

****CRL.M.C. 1920/2025 LISTED AT ITEM NO. 49 IS DELETED AS THE SAME IS

RETURNED TO FILING COUNTER.

HIGH COURT OF DELHI REGISTRAR (LISTING)
21.03.2025.

L111177777777777777777770777777777777777777777777707777777777777777777707777777777777777777777777777777777717777777777



